- 2647 ‘Written Answers  JUNE 3, 1967
(b) I mo, (1) the totzl tonmage of
casting and forging of Foundry Forge

Project; (ii) the total requirement of

casting of Heavy Machine Building

Plant; and (iii) the total requirement

:;nmslhw' of Heavy Machine Tools
t?

The Minister of Industirial Develop-
ment and Company Affalrs (Shri F. A.
Ahmed): (a) Yes, Sir, when the
Foundry Forge Project is in full pro-
duetion.

(b) (i) 1,23,820 tonnes a year

(ii) The requirement will de-
pend upon the precise and

(iii) Orders 10 be executed but
to estimates based
on full utilisation of instal-
led capacity, the Heavv
Machine Building Plant
may require about 51000
tonnes and the Heavy
Machine Tools Plant about
11,000 tonnes of steel and
grey iron castings when in
full production,

Heavy Machine Tools Plant, Ranchi

1398, Shiri Kartik Oraon: Will the
Minister of Induwstria]l Development
and Company Affairy be pleasea to
state: :

{a) the production target of Heavy
Machine Tools Plant of Heavy BEngi-
neering Corporation Ltd, Ranchi;

(b) the {otal ameunt of orders it hag
secured from customers;

(c) the extent of production of
Huwwmmmm
up production target

td)vhonaamto.“.m
production?

The Minisier of Industrial Develop-
ment ang Affairg (Shri
¥. A. Ahmed): (a) The ultimate rated
capacity of Heavy Machine Tools Plant
is 10,000 tonnes per annum.

(b) The programme for 1967-88 is
for manulacture of 37 machines, Thete

Witten Answers &3

are firm ordery for four mechines and
orders are under negotiation for 37
more.

() Durlng 1966-67 Six radial dt}l-
ling machines and one double column
planning machine were assembled
from imported knocked down com-
ponents,

(d) Full production is likely Lo be
reached by 1971-72.

Chatrman of H.E.C., Ranchi

1394. Shri Kartlk Oraon: Will the
Minister of Industrial Development
ang Company Affairs be pleased to
state:

(a) the puwers delegated by Gov-
ernment to the Chairman, Heavy
Engineering Corporation Ltd., Ranchi
in matters of recruitment, dismissal
and promotion; and

(b) to what extent they vary from
similar powers delegated to the heads
of other public undertakings?

The Minister of Industrial Develop-
ment and Company Affairs (Shri F. A.
Ahmed): (a) In matters of recruit-
ment, dismissa] and promotion, the
Chairman of Heavy Engineering Coz-
poration Limited Ranchi exercises the
powers vested in him by the Board of
Directors under the Articles of Asso-

not arise.
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Falling of & Jawan from Punjab MaAll

1896. shri 8. A. Agadi; Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that a Jawan
fell down from the Punjab Mall bet-
ween Mathura and Kosikalan Stations
on the 5th May, 1967;

(b) whethey any investigation has
been made regarding the causes; and

(e) if go, the detaills thereofy

The Minister of Railways (Shri
C. M8 Posuscha): (8) to (c). The cor-
rect position is that § Down Punjab
Mail sufferey a detention of 39 minutes

T A Tax PO S S

taken Whek uptlo omter signal'of AjhhE
but there'was no trace of the'Jawan!
Govefnment Railway Police, Mathtrn,
Kosikalan ahd’ District Police Chhatl
Fave alsd stafed that no such incidenf
was reported to them. B

Waiver of Recovery of Liguidated
. damages by the irom ana4 Steel

- ¥

f s B it
1397. Shri Mrityunjay Prasad: Wilf
the Minister of Steel, Mines and Mecials
be pleased to state:

‘(a) the names ang addresses of the
firms from whom recovery of Rs.
lakhs on account of liquidated dam-
ages has -been waived by the Iron
and Steel Control Organisation; i

(b) whether any enquiry was made
in regard to the basic facts such as;
their capital, financial position, names
of proprietors of the firms and thelr
manufacturing capacity, products and
a;q:e::, of thein factories gand in-
colfie-tax demand and apgd. payment
them, before "giving them uw:
licences; 3 . Z

(c) if so, the circumstances, under

recovery of thiz hugd
ambunt has been waived; ]
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